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The Bflnbter of State In the Minis
try <* Heme AMalrs (Shri D ate): (a)
978.

(b ) to (d ). 2S8 candidates were re
commended tor appointment on the 
result of the written examination and 
the Personality Test

(e) There were 185 vacancies, out 
of which 50 were reserved for Sche
duled Castes and 21 for Scheduled 
Tribes.

(f) 3 Scheduled Caste candidates 
and 1 Scheduled Tribe candidate were 
amongst those recommended for ap
pointment.

Compensation for Acquired Laalf

f  Shri 8adfian Gupta:
1117. J Shri S. M. Banerjee:

I  Shri Frabhat Kar:

Will the Minister of Defence be 
pleased to state.

(a) the number of person® whose
lands or other immovable properties 
were requisitioned for purposes 
of Defence Services in the territories 
which now form Pakistan during the 
Second World War; '

(b) in how many such cases rent 
upto the 14th August, 1947 is still in 
arrears;

(c) whether it is proposed fce pay 
such arrears of rent upto the 14th 
August, 1947 to persons entitled 
thereto and who have since migrated 
to India,

(d) how many such persons have 
applied for payment of arrears so far;

(e) the amount of arrears outstand
ing and payable to such persons, and

(f) the time by which such arrears 
will be paid to them?

Hie Deputy Minister of Defence 
(Sordar Majithla): (a) and (b). Mot 
known as the relevant records are not 
available in India

(c) to (f). It Is proposed to pay the 
dues of those persons whose proper
ties were requisitioned and de-requlsl- 
tloned before partition and who are 
now Indian nationals The number of 
persons and the amount involved will 
be known only after the 28th February
1958 by which date the claimants have 
been invited to register their claims 
with the Director, Military Lands & 
Cantonments, New Delhi The actual 
payment will be made after the regis
tration and scrutiny of the <»li»<m» are 
completed

Age of Entry into Service
1118. Sardar Iqbal Sinrh: Will the 

Minister o f Home Affairs be pleased to
state’

(a) whether the University Seminar 
held at Hyderabad has recommended 
the reduction in the age of entry into 
Government service; and

(b) if so, the views of Government 
on this subject’

The Minister of State in the Ministry 
of Home Affairs (Shri Datar): (a)
Government have no information.

(b) Does not arise
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